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itute of miCl'Obial temn ogy and Gc-
Detic . EngiDeerIog t inur, Punjab 

172. SHRI CIDRANJI LAL SHAR-
MA: Will the PRIME MISTER be 
pleased to state: 

(a) at what stage is the proposal to 
et up a laboratory-cum- torage unit of the 

proposed Institute of Microbial Techno-
]0gy and Genetic Engineering at Binur 
in Punjab; and 

(b) by what time it will be set up and 
the total amount to be spent on this pro-
ject? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHNRAJ ~ V. 
P ATIL): (a) and (b) The Project Office 
of Institute of Microbial Technology has 
been established in Chandigarh. Steps are 
being taken to acquire an industrial shed 
cn hire in Chandigarh and convert it to 
a laboratory sO that a nucleus of the 
Institute starts functioning by end Of 1983. 
No site ha yet been finally elected for 
tbe Institute. 

The total investment in term of labo-
ratory facilhie , equipment and residential 

ccommodation during the 6th and 7tb 
Plan period (1 t 3 years) will be Rs. 32.50 
crores approximately. 

"'~aitltenaDl:e of Eeotogy Balance" 

4173. SHRJ A. NEELALOHITHADA-
AN NADAR: Will the PRIME MINIS-

TER be pleased to state: 

(a) whether Central Government have 
any concrete and comprehensive pro· 
gramme 10 maintain ecological balance; 
and 

(b) if so, the details thereof and the 
action taken for its implmentation'l 

THE DEPUTY MINISTER J THE 
DEPARTMeln' OF ENVlRONM T 
( HRI DIGVIJAY SINH): (a) Yes Sir. 

(b) he rogramm ntaifs a package of 
preventive, curative and promotional me--

a ure for control of pollution and conser-
vation of life upport ystem. Action has 
be n taken to implement the programme 
through formulation of poH 'e , enactment 
of laws and gearing up of enforcement 
machinery, procedure of environmental 
appr isal, incentives for installation of pol-
lution control devices and c nervation of 
natural re ources, eeo-development pro-
ject and campaigns for promotIOn of CD-
vironmental awarenes at various levels. 

'TubJic Awarene s Toward Environment 
Protection" 

4174. SHRI SATY AGOPAL MISRA: 
'Vill the PRIME MINISTER be pleased 
to state: 

(a) whether Government are plann-
ing to enlarge the degree of public awa-
reness towards environmental protection 
and connected matters; 

(b) if so, the details of the aid plan; 
and 

(c) if not, the reasons for the ame! 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVJRO ME T 
(SHRI DIGVUAY SINH): (a) Yes, 
Sir. 

(b) The Department of Environment, 
Government of India has been actively 
engaged in creating public awarene to-
ward environmental protection and 
connected matter. A multi-media cam-
paign i being launched by rna media. 
producing audio-visual films, posters, 
printed material, special stamps and ca-
l ndars highlighting various a pects of 
environmental protection. ew re-
ports, news letters, pecial is nes . of jour-
nals are al 0 being brought out to focus 
attention _ on environmental i sues. The 
Central Board for Prevention and Con-
trol of -P.ollution and the National Mu-
eum of. Natural Hi tory Botanical and 

Zoological Surveys under the Department 
o Environment are organising. such ac-




